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30.07.2019   - Mr. Vishnu, Advocate appearing on behalf of the appellants 

submits that Mr. Vidya Shankar, Advocate who had argued it in part is in 

Chennai and could not make it to this Appellate Tribunal today.  The matter 

being part heard, let the appeal be listed for further hearing on 14th August, 

2019. 

 

 

 

(Justice Bansi Lal Bhat) 

Member (Judicial) 
 
 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
 

Bm/nn 

 


